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(NRR " ĉ\%RR ;\R\oo d c^ c^t
fGYg S YSfeS s\Yg 1gg S,Y<e "

eee%> (ea# ST ee (eg ) / YT S e

Lcfe v&YLSe <eSe <g<Yg
SYgTa<eSgvYg /SLveT*\ S VeY Veace
Q==cq #c^\o Ñ:2:;i \ c^\Df `PR=mq (RR=5R
Sg S Y g g <B% Sg weg / C

YT ie (Yg?L
c^fk 3kqo C #
SS|W7e;M'B Sg <LLL; SAgY JLL{L S YXa

LL(ee /j g # YY3avaL1e+3Yg43L

 \ S S Y g < L H S Y g g S Y T S (IYXYg
3LL3<eE0LJLlg g SSLLL S c +

g C 1YgLg 3LCS e)Y_J
 / ":B<G( # 9Y[e

1Yg 9Y\<efe S e g S + <`e S ;Ww\9L(\ SYTbe

0YgwYg igLcYg ug
gSegk YTSee ifae(8 iJYg SeeY

LgYXe {gNg fYee ;5 / (eSg vY<g
S f ee S YLSYg /

Y\aYi?g \g vaSL Sg KJ#
HcDR / / q q = " \q\%Ui =ce8 ÑoDR\R+
%HR\ RP P c\R \R! \k\sc# fq Öc\q
1Yg#YTfSe<\F j j \YYY YXee v\g g
u u ej f e a 7S i g j Y X Y L / / gGM
Rq\ sPooso =cqo )(fp :è:f \



277 Hip. Budget, PHALGUNA Id, 1899 (SAKA) 1978-79— 27&
Gent Disc.

5TTVT *rr ?frr anr sf$p»r v t *prr 
$ ursr: f t w i ^ f t « F t ^ * ? t  «frr
<017 V<nT I ^  TT5R
f ?̂T 35 fipWt*ft«ST *PT f̂ WTT ^ ftra% 
* T *  % Jm tit %  5F5T «TT I 
§tf*FT ^  5TT i5 w r  ®ts' ferr ^ 1

SRft <TTf ^  ^i^T-^Frr^T A'lldH'
*m'd' fcrt q?t ftffa ift Trf 1 1 ^  
freirrsTR' srrf *nf «flr 3?  ?rr^r 
^  istft
?n$ %■ TrnT-^TRnrnT tfr m fer 
^T*f ^  $*rtt w  £ : ^ T T t % « T T
^ P fr r ^  tsiT t|  1 1 irf * f t  w*et anr?r
1 1 HnrnTJT *rrt ̂  ; T̂rct wt jtft  
I  I*rfaq g?n* t  fa  s *
5Tr5*T ?rnr *rnr vfrrn^ t o  i 
itft t o  St *rt

infbr wtrt ^  stt̂ t |  ^ t®ft *ft 

wrr v f w ^ r  1

Tin^np- 3>T VTTSTRT
1 8 6 2  ^  w n f t R T f i R n  T O T  «TT I ^ T #  %  
flST ST̂ RT % ̂ rrt  apt fĈ JTi: SlftT lft«R$I <* 
^  %  f a t *  V T T 8 T H T  « l f t d  g * T  
«TT I % f ^ T  5TT3T ^ R T T  W T  |  ?

w t  ffwr fM  ? ¥ tf TTf^rrWe: 
jt irm  w e ttt  ^  star TnsrHr 
t m  |, *r*rMt f^T | srr 
*prr|, sr irrre w t  I  iftr  v t
fTTT 5 <<mnl *m\ WHfli <fV<!
W'fT ^T £*dHM * ft  ^  ^t *TT T T̂ t  
W  srar sst 3TF9r *5t 3n»ft i f*Rft
•PRr^r^TTSrT^^ 18 000 WTWft T̂*T 

^ 1 ?rnr 9000 wrtY
$  T5 T& t  I

w t  ijtf yw «t>?t inf P r i ^ w i ,
fk^cfhFOT/^Rft^TOT % ®fft % V^fT
 ̂ 1 60,000 r+Ff)4fe< ?py ^rdf 

^ n ^ t f W r ^ r  4-5 f^rrr f ^ r W r  
5fTffT w |

ttT$ ^  finRftv7',T girr f  1 ^?s% vrr^r 
v f t v t  i r m a n r v  ^  f  isftr 

«r fw f t k \ tj ?nmr ts t  ^ 1 f  t  
j^ f  r̂rFTT r̂r̂ TT ? ^  tz ^?r «r?
^trtt %, »rfNr^r ^  f«i^5fl+<«f wr «it 

^>T?ft ^R" T t v  ?PP^r I
%f%?r «r*rr *nj v?r *rnr% ftrr tk ^
^TFt eft ^
«W<I‘ *Ftft sFTRT g r w  ? *PTT WPT 

sft^  f  ^rfrtr f?r5t ^ t*ft

^ r  wt  t  ?

^nrr^rjr t t  1 1 6 3K?r *pr- 
stt*tt t  «ft f«F ?f« r> r-^ f i^fvi *ii ? ft ^nrlt
^TT ^rK ?J«I% ^TRT v rw m r | t 

jv h  ^ftr <?5T «i r̂ ^t sfhc
3ft  ^  WS Td ^  ^r, t3R T T
irrir% «if^ W  *it r̂an- inwrH^+T’T
^ ?  W f J T f t ^ ?  iT fc ftjT T s ft  wtmr 
!PTcTft^T«rT «F»R ?lt tiRcrr ^RVTTlfr

t r %  t t  ^ r  ?fr ^ n r  ft*TT ? 

grsr ^st ^t sr^arnr j«rr 5fr*r
WT% .3n n [

wm  ferr w ,  stwrn'̂ TT f t  *ii, « r r t  
«flM>r<?ft % W H  ftw  *PJT I ?Tf^T 9PTFT- 
57; ^TT5an% %  ^ f t  «ft ^  f w  ? ?ft?r
q f  JFTT̂ TT% % tp-«fTTRT apT ^TTT
f w ^ s R  *ft  srtT cfh rrr t^ r  i % ^ p *t

t r f w  T T  3TST 
«n «tfRT I , snrcTT «t\t $ w r r  
yT^q ^ r^TftTt 1 

^  i f  ®pt  ̂ ^  i r ^ t t  ? r ^ t ? f t
? 5R T  eft JTPT ^  T̂SFrT % f^T *T P  %  ^TT8n%  
jpt srnr ? f t e  eft f ^ n  1 1 f o f t f w i  

IfTFT 5f t ?  «TTfi aTWcTT W T  T t
?ft¥  1 1 T tf^ r n 'fr F r iffe r T

? R * c t f : ^ ? R T ^ ft^ T ^ r r ^ T  ®PT ^  I 
T t f ^ n r f i m i r w n ^ ’t r ^ r ^ f ®  r w ' T ^ f r  

3 0 0  ^ t  »fl3T  f e n  w n r
5 0 0  5PT ^ ffe r  Lf e r r  5IRIT
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gfF ftM*WI«tWTf ftft I 
mWT^iTf«PTWl«RTfV 300 ^FW T  
W5T ir te r  ^  r t  snrr f a r r  i 'J ift  ?irfr 
% T t f a r  f * m  sfrsNs * f t  $ws  f a f o r  
% fw? t ,  *?t T&W 5TS *rra 

I  I 3*PPT3ihFT ^ f ( t  S P Ift  T T  STT*#£ 
H T d v r t  v r  ftfflT 3fT T^T t  I
tsrt f̂t *pre*r f^rr, sr̂ wT fawr 
^ f t R  * s r t  * t  * t  i ^ r t  ?ritaT «n  
s t f t  ?rft% «rc w r  ?rar 1 1 ^ r t  
*frtf % 'trfiyrr «»*̂ h i w rf^  f%
%rr *r p r r t  ?ftfcr % «rc?rn: **$, 

% m  ^»TT f*F % * W^TC
5PT ?»T I WfT 1 8  1T3TT % « T C *R  *nWT
9 fsrn: t ?  ^  | i ^ t  *t?s qvs 

*J W  3 F O ,  <tfa*T fa?T * ? *  | ,  * W  
| ,  v m  a p ^ !  I f3 T R t 

^ * F R  I  I WIM+t 3R T C T  *fi£t 
%*TT TfrTT % I s i^ T t^ S T ta fJ R T  T̂ 
OTwy  % 'MW'p: «ftr
i $ t  Sr o m r a s * *n?t *n %  fc i m %
^TfT 3ft * f ^ < t  f ’WRCT  $  vTfrr
5 | ^ r  4 | f̂wnft 1 2 v t |
*rh 5. 4 uTt**ftf*T*msn^*t tfiw t 
w r f i o  1 * t  1 w w  * t
V ? ? T T | |  I W ja jf *  3TOT% %  * t  w t t t

5r $  t  1

31[ f a » s i  $<rtl+l |  3f^T T *  STcft jjtrft
^ 1 *̂r w T  ^  srftar for ^art

^ T  3ft $ T R T  ^ rtT T  3f7T cr(t^T 
|  ft» f V H d l  ŜSTcfT *>t i ^ T F T
^  w ,  1 % snr w  a n *  s*t i

âTrTT f T f R  ^  ^ ftP T  f ¥ g R  if  
^T5-3r*T5 5 T T ^  Wft
^PFXrT ^  I fVETFT i r f w t  ?fV WTfft
t o  «ft $r ^  | <rtr t ^ r
I  f W f f r  5 T IW R 1 1  VftfV T T  i r f w  
t ,  *TPft «WFT 5TTTT ^  gt %

| 1 w f o p R $ <  ’srnpr ^nr^icr
-♦■ A  —V- ...... .__ ..__A> _ V  — A- #»---------

?rTWitT¥ w fw  w?iipCi wpbttw
*PT WRT | W f l  *1̂  I
ftn p r % 5ft*ft v t  «srnsr
I  f v  5ft ift  faeRft sitt ^5T *f?ft % w r a w  

1 vbt v r r  y^[t% 1 %  e t r  fevr 1 1 
?w wrwr «R?t |  f% fw frc « ftr  «rfipr 
f t ^ R  v r  ^>ft w t  it w t Ttgrrt ^
fiflSFt ?FT +IH % 'I^  vTnpT «fts% VT 
VPT ifeft JT^R^T ??T W T  % T^ l
«fW  I

rTT? ^
^ vptT «t t  *nNiM *r, *fHt cn»ft 
’FT ^?TTPT â̂ fv 5|Tf It ^ T  I
f t w  5TT  ̂ ^  «rt ^ S R t  *TC ^  I ?T ^  W HT 

srrart ^  «nr«n>r ^ t n  ^ t  g f w r  
? V ^ t ^ J T 3 r t  ?ft«P9rf:qr *r 100,200 
f*P?ft 41 d<, ^Ft JTRfT I  tS^T 
^  ^  ^  ftH t  ^ w t  ?rm?r

ft?ft t  1 ^ftn1 5T¥ fT  ^FT tfTV<!R 
®?r * r  m m  % 1 \ a fo ?  art 

irtvvr f  ?rt ?t ^rt fv v rh ftiT  ?rt 
^ f t  t  T̂T f^RT % iJW IcW  *JT l& Z  v t  
TTTOpft % «ft?T% ^Tfft ^  ^  ^ t  9HTT 
•Ft ^ R T  5TTTT | <*f |l| | % 75% F̂iT
f ^ n - 3rnrf w tr  sfhfhr «Pt <vfrrr 
^  1
DR. R ROTHUAMA (Mizoram)- I 

congratulate the hon. Railway Minis
ter for making some changes in pas
senger trains and for introducing 
changes regarding classlcss trains, 
janata khana, etc On the other hand 
I am sony to note that many proposals 
for new railway line construction, 
particularly in the backward 
and hilly areas had been dropped in 
the budget I should request 
him to appreciate the need for new 
railway line construction in backward 
and hilly areas, particularly in the 
northeast region The problem In the 
northeast region is one of economic 
problem This problem is caused mainly 
due to absence of communication. 
Particularly in Mizoram the Iasi is
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fertile and we can produce large 
quantities o f  agricultural products 
such as ginger, potato, etc. But the 
problem here is one of communica
tion; people cannot bring their pro
ducts to the market. That is why I 
was sorry to note that the proposed 
railway line from Lalaghat near Sil- 
char to Sairang had been dropped. 
Lasfl year* Shri Jyotirmoy . Bosu 
asked a question regarding the pro
posed new line from Lalaghat to 
Sairang along the bank of Dhilesh- 
wari river. His question was:

“Will the hon. Railway Minister 
be pleased to state whether the 
tecnical-cMm-commercial survey to 
bring the railway line to the near
est point at Aizawal in Mizoram 
has been completed and if so whe
ther the job is going to be taken 
on hand very soon and if so by 
what date’ ”
The hon. Minister's reply was: Pre

liminary engineering-cum-traffic sur
vey for extension of railway line 
from Lalaghat-Lalabazar to Sairang 
a station near Aizawa] is in progress 
and is expected to be completed by 
the end of 1977. Further considera
tion to this project will be given 
after the survey is completed and re
ports thereof are examined from all 
angles ”

13.00 hr*.

I notice that in his budget speech 
this proposed line is not included; he 
says that proposals are awaited from 
the nort-eastern council regarding 
the construction of new lines. It is 
clear that the engineering-cum-trafflc 
survey has been in progress m 1977. 
I want to know why this project had 
not been included in the budget. I 
should like to request the hon. Rail
way Minister to kindly look into this 
proposal so that he can include this 
railway line In the next budget be
cause this is the main problem in the 
whole north-eastern area and also the 
hill areas of U.P., H.P. and Bihar. 
In all these areas, the problem of the 
backward people is the absence of 
communication. When there is absence

o f ooaMmmteation, (he people tiantiot 
bring their agricultural products t*> 
the markets. If they cannot bring 
their products to the markets, then 
there is no way out to improve their 
conditions. This has been so for the 
last thirty years. Now the Janata 
Party has come to power, and they 
speak in a number of public meetings 
that they are going to give priority 
to improve the condition of the back
ward people. But we do not And 
that. From his Budget speech, we find 
that the new lines which are going 
to be taken up in the current year 
are only in the plain areas. Most of 
the backward areas, rural areas in 
India are left out. So, I feel strongly 
that unless this problem is tackled 
immediately, the condition of the 
people will be really bad; politically 
also their condition will be really 
bad. In fact the main reason for the 
anger of the i/eople in the North 
Eastern area is their poor economic 
condition. If the people or a section 
of the people are isolated economi
cally from other parts of the country, 
then they have to express their feel
ings, their anger, their discontent
ment in one way or another. The 
same thing will happen to the people 
in the plain areas also. If the people 
in a section of the plain areas are 
isolated economically, they will ex
press their feelings in a violent way 
like the Mizo people. That is why 
I feel very strongly that if this Janata 
Party is really wedded to the policy 
of Mahatma Gandhi, they should 
show it in their deeds and not in just 
speaking. We do not want this thing 
to come again, after the experience 
of the last thirty years.

We want that <he Janata Party 
should really give due consideration 
to all the problems of the backward 
people and particularly, the (Tribal* 
people so that this unrest—political 
and economic—may be removed.
13.03 hrs.

The Lok Sabha adjourned for 
Lunch til Fourlteen o fthe Clock.
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The Lok Sabha re-assembled after 
Lunch at Five Minutes past Fourteen 
of the Clock.

[Shri M. Satyanarayan Rao in the 
Chair.]

RAILWAY BUDGET, 1978-79— 
General Discussion—Contd.

SHRI AHMED HUSSAIN (Dhubn): 
Mr. Chairman, Sir, a railway budget 
without any increase in fares is wel
comed by the rail users and travel
ling public. But the Minister desei- 
ves no reward for his idle policy on 
the development of backward areas, 
proper representation of minorities m 
railway services and opening of new 
lines, particularly in the North Eas
tern region. The Minister has yet to 
make up his mind for providing rail 
communication facilities in the back
ward areas, whose population is pei- 
haps more than the present rail 
users. I venture to narrate the various 
problems concerning the railways in 
the North-Eastern region one by one.

Sir, the Janata Government have 
been preaching of making every pos
sible efforts to provide adequate faci
lities and development of the back
ward and rural people. But the rural 
population of the south bank of the 
river Brahmaputra, particularly of 
Meghalaya, Goalpara and South Kam- 
rup have never seen a train, and even 
in these advanced days of science a 
train is one of the wonders to them

With a view to bring the law mat
erials from the south bank of Bia- 
hmaputra i.e., from Garo Hills, the 
broad gauge line has been extended 
to Jogigoppa from Bongaigaon, and a 
proposal was also there to construct 
a railway bridge over the river Bra
hmaputra near Jogigopi -Pancharatna. 
A survey had already been made by 
the Gauhati University, but to our 
uttar dismay the Minister in his bud
get speech has not mentioned any
thing of this project. Along with this 
project, there was also a proposal to 
construct railway lines from Pancha
ratna to Gauhati and Pancharatna to

Mohendraganj vis Mamkachar. These 
lines are also not mentioned in hit 
speech.

The Railway Minister has said, as 
usual, a few words about the develop* 
ment of the North-East region in his 
speech but he had no commitment to 
offer. The Bongaigaon-Gauhati broad- 
gauge line, targetted to be complet
ed by 1980, have to be deferred for 
several years more due to the non
release of funds and the step-mother
ly treatment to the North-East Re
gion by the railways. As regards the 
laying of new railway lines, cons
truction of bridges at Jogigoppa and 
Silghat, and conversion into broad 
gauge, it is painful to find that noth
ing new has been prooosed for the 
North-East region, except the sarcas
tic remarks to develop railway com
munications in that region

I request the Railway Minister to 
consider the following demands of 
the people of the North-East region,’ 
(a) the construction ot a broad- 

gauge line from Bongaigaon to Gau
hati should be speeded up and funds 
allotted for the purpose should be 
released in time to ensure the corn- 
nletion of this work, as targeted, by 
1980; (b) the outstanding demand to 
convert the existing met re-gauge
line into broad-gauge line (1) Gau
hati to Tinsukia and (2) Dhubri to 
Fokiragram should be considered 
during the* current year; (c) the 
broad gauge line existing upto Jogi
goppa should be extended to the 
south bank from Pancharatna to 
Gauhati, touching Meghalaya
border and Pancharatna
(Goalpara) to Mohendraganj via Ma- 
nikachar and accordingly construct a 
bridge over the river Brahmaputra ai 
Jogigoppa-Pancharatna

It is worth mentioning here that 
the condition of some railway station 
in Assam is so pitiable that it can
not be described here We have been 
surprised to learn that the Railway 
Minister's submission in the House 
that selected stations are provided 
with better facilities of lighting, toi
lets, refreshment rooms etc. He has
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assured the House that the regular 
passenger amenities programme will 
continue. But, so far as we are con
cerned, it is a matter of regret that 
in spite of several representations to 
the Railway Minister, nothing has 
been done. Regarding the demand to 
upgrade the Sapatgram railway sta
tion and set up a new station at 
Monglajhora, though the Minister 
has given me an assurance in a letter, 
nothing has been done so far.

Regarding the recruitment of mi
norities in the railways, I just want 
to quote an observation made by the 
late Shri Moinul Haque Choudhury 
on the floor of the House. He quoted 
from the autobiography of Pandit 
Nehru, where he has said:

“No minority, however deter
mined it may be, can progress 
without the goodwill of the majo
rity and no determined minority 
can be exterminated by the ma
jority however determined it may 
be.”

My intention in quoting this is not 
to annoy anybody or any section but 
to ventilate the grievances of the 
minorities m this country who are 
deprived of their due share in re
gard to appointment in Government 
services.

I recall with gratefulness that the 
Father of the Nation, Mahatma Gan
dhi, gave his life for the cause 
of the Muslims. Four of our Prime 
Ministers—Pandit Nehru, Shastriji. 
Shrimati Indira Gandhi and hon. 
Shri Morarji Desai—have worked 
"sincerely for ensuring national inte
gration. I know that in this House 
the majority of the Members are 
genuinely concerned to see the vari
ous grievances of the minorities The 
Government has also formed a Mi
norities Commission to meet the de
mands of the minorities adequately. 
In fact, everybody is talking and 
showing his hearty sympathy to the 
minorities, but in practice it yields 
nothing.

I would like to draw the at
tention of the hon. Railway Minister 
to the fact that minorities, particu
larly the Muslims, have not been 
properly represented and have been 
deprived of their due share in rail
way jobs. Discrimination continues 
to prevail in the entire railway with 
regard to the recruitment of members 
of the minority communities. The 
hon. Minister has not fulfilled his 
promises given during the previous 
debates that all the grievances of 
the minorities would be removed in 
so far as the railways are concerned, 
and it is painful to note that the 
problem remains as it was. The back
log caused due to the non-appoint
ment of scheduled caste and schedul
ed tribe candidates was ordered to 
be filled up by fresh appointments 
during the emergency. But to our dis
appointment, nothing has been done 
to remove the backlog due to non- 
appointmcnt of minorities during the 
last 30 years of independence.

We often advocate integration and 
equal opportunities for all. but if the 
nation is to be strong, if it is to be 
integrated, every one has to have 
a sense of participation. If one ]imb 
is weak, the whole body is weak. I 
hope the hon. Railwav Minister will 
realise it and give due attention to 
the proper recruitment of minorities 
in the railway services from chapra- 
sis to class I officers so that the po
pulation pattern may be reflected in 
all categories of services.

The hon. Minister was kind enough 
to introduce a mail train between 
New Delhi and Tinsukia m response 
to the demand of the people of the 
North-Eaetern region. But with 
utter dismay we find that he wants 
to ratisfy the people of this area 
just as a mother would satisfy her 
child with cheap toys. I suggest that 
a team may be sent to examine the 
conditions of the Tmsuki 1 Mail, All 
the rejected bogies are fitted into 
this train. Sometime*! tho p^sensers 
have to quarrel with the railway staff 
for water supply, lights and fans. It
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is also worth mentioning here that 
sometimes the train runs without 
light and passengers spend their time 
in panic.

The catering service in this train 
is also not up to the mark. Passen
gers take their meals only to satisfy 
their appetite, as they have no al
ternative. The authorities may please 
be requested to improve this with 
immediate effect.

The Tinsukia Mail unnecessarily 
takes more time than it needed. The 
time can be minimised by abolishing 
unnecessary stops, thereby making it 
more convenient for the passengers.

Lastly, I request the hon. Minister 
to add more bogies to the Tinsukia 
Mail or to introduce a new fast train 
t* avoid overcrowding.

With these few words, I thank the 
chair for giving me this opportunity 
to express my views here. I also thank 
the hon. Mmister anticipating his 
good services to the most backward 
part of the country, namely the eas
tern legion.

DR VASANT KUMAR PANDIT 
(Rajgarh)- I rise to congratulate 
the Railway Minister for presenting a 
very good Budget, Sir, I have known 
the Railway Minister for a long time 
I have been for many years his col
league. I have studied the Budget 
very carefully and I call it a “Text- 
Book” budget, a “Professor's Budget". 
All those things which should have 
been there in a text-book are there. 
The hon. Minister is a very hard 
working, studious and a very pains
taking person. He made a tremen
dous effort to present a surplus Bud
get. The Budgel being a text-book 
Budget, lacks courage, dash, dynam
ism and boldness These text-books 
are prepared by th  ̂ bureaucrats. 
They are expert in saying how a thing 
cannot be done. But if the Minister 
feels that something needs to be done, 
then he should see that it should be

dime and he should not go merely 
the advice ® fthe bnmacntts. That Is 
exactly where I call it a Text-Book. 
Budget.

Our General Budget is based on 
agro-oriented development, village- 
oriented development. But I do not 
find any provision for'providing new 
lines in the backward areas to cover 
the infra-structure so necessary to 
uplift the economy of rural areas. How 
are the new schemes in the Budget 
going to be matched with the agro
industrial policy when there will be 
no surveys of railways in inaccessible 
areas, backward areas and underde
veloped regions. I am glad that the 
hon. Minister also comes from a 
backward area. He has done lot of 
work as far as tHe 'Konkan railway 
is concerned I am also a Bombay 
man. But fortunately, I now come 
from Madhya Pradesh and from an 
underdeveloped area, Rajgarh, which 
is a specially backward area. There 
the problems have to be seen to be 
understood.

We want electrification; we want 
change in gauges; we want Janata 
food; we want amenities for the pas
sengers. All those things arc the- 1 
But does the Minister wish to take 
credit by saying 66 ‘However, no re
duction was made m the allocation 
for new lines ” Is it meant to be a 
compliment or an obligation on us? 
We wanted rather a definite state
ment that the backward areas would 
be covered Whether the lines are eco
nomic or uneconomic, that should not 
be the main consideration Certain 
uneconomic lines have to be taken as 
long term investments. They may 
appear uneconomical today but c:in 
be profitably developed over a period 
of years. The Budget lacks that.

I understand that there is no men
tion of new lines because of paucity 
of funds That is what the Minister 
will reply. If you do not have funds, 
float new Bonds or Backward Area 
Development Debentures. Ask the 
Finance Minister. You have to raise
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money specially for the construction of
backward area lines. In my area,
even Rajgarh, the district place, is
not connected with the capital city of
Madhya Pradesh. There is no plan
for inter-district area connections.
Therefore, I very much appeal to the
hon. Minister: do not depend upon
those surveys which are presented be-
fore you. Those are the old surveys
done at a tirr..e when those areas were
uneconomic. Therefore, I would ap-
peal to the hon, Minister to appoint a
Special Backward Area Survey' Team
which would do only this work. I
want this new survey team to go to
various places and not to only depend
on thOse surveys which are lying in
dust in the cup-boards of the bureau-
crats. I repeat what the hon. Minis-
ter himself has said. He has in his
speech stressed the importance and
the development of backward areas.
But he has not done anything rr.ore
than lip service by just giving a few
railway lines here and there.

As far as my own areas is concern-
ed, I would like to make a few sug-
gestions, I would like to give some
figures for 1976-77 of total area in sq.
kms., rai way route in kms. and rail-
way route length per thousand sq.
kms. of area: for example Himachal
Pradesh-4.65: Madhya Pradesh-
12.95; a~mu' and Kashmir-0.55 and
soon; while there are certain areas,
like, West Bengal-43.44 and Punjab
-42.74 on the basis of which the real
development and the prosperity, of
Punjab has come. There 'are many
backward areas which are uncovered.
The Madhya Pradesh Government has
submitted a proposal for opening 17
new railway link lines and conver-
sion of soIT.e ·existing railway Iines
into broad gauge. Out of these 17
new rai .way lines, at least one line
should be immediately taken UP, that
is, the conversion of Gwalior-Shrv-
puri narrow gauge into broad gauge
section and extension upto Guria and
to connec it with Maksi and Devas.

There are also a few other railway
lines which are to be planned, not in
the normal way, but as a special case.

3963 LS -10

One is a new railway line from' Ganj
Basoda to Braora via Sironj and Latoei
which will connect these two distrlct
places which are very important for
forest and agricultural development.
Similarly, there should be an exten-
sion of Bhopa l- Vidisha shuttle train
upto BinG'. There should be a passen-
gel' shed on railway platform No. 2
at Ganj Bansoda. For the last 50
years, there are only two Express
trains on the Central Railway frum
Bombay to Delhi. There should be
one more new Express train on Cen-
tral Railway from Bombay to Delhi.
I hope, the hon. Minister will take
into account an these suggestions
when he plans his next budget.

We do not want to criticise against
the tube railway and the ambitious
scheme of having double-decker coa-
ches and building up of bridges. If
you do not find money, I think it can
be done by the joint sector. The
money can be found in the market by
inviting the joint sector to take' up
these things, The tube railway can
be financed by somebody and the
Railways can then take it over in 15
or 20 year:--. On some such basis, tile
big schemes can be taken up. In this
way, the finances can be found ana
the finances can be reserved for the
backward areas, particularly as. in
Madhya Pradesh.

Before I conclude, I want to bring
one important point to the notice of
the hon. Minister. There is serious
discrimination shown between the offi-
cers appointed by interview and those
app<!inted by written: examination.
Thousands of such officers are stag-
nating and they are frustrated. Their
seniority is in jeopardy. They have
also been selected on the same basis
as of the selection done by th~ 'Public
service commission, but on oral exa-
mination. This discrimination should
go. To make the budget a compJetely
new Janata-orie,nted budget next
year, I hope, the Railway Minister
will come forward with some' bold
and dynamic programme to cover th"
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inaccessible areas and cover the back« 
■ward areas with a new network of 
lines
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SHRI KRISHNA CHANDRA HAR
DER (Durgapui) M t Chairman, Sir, 
on page 8 of hi& speech, the Railway 
Minister has stated

‘With the intiease in population 
and mciease in industrial and agri
cultural output, Railways have to 
keep pace with tftp developments 
through provision of transport faci
lities in areas where these have 
been lacking and increased facili
ties where these are inadequate to
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meet the demands of the travelling 
public, as well as the industrial
and agricultural sectors.”
In West Bengal, Durgapur, Rani- 

ganj and Asansol are very important 
industrial areas—with steel, coal, po
wer and engineering industries. This 
belt is called the RUHR of India

I have made many representations— 
Members from all other Parties also 
have made representations—that the 
Burdwan— Asansol section should be 
declared as a suburban section. It is 
very important because lakhs and 
lakhs of people are not getting ade
quate facilities To go from Asansol to 
Calcutta via Burdwan. Lakhs of oeo- 
ple have been Agitating' for this. I 
would request the hon. Minister to 
declare this section as a suburban sec
tion of the Eastern Railway.

Bandal-Katwa has been declared as 
a suburban section, but there are not 
enough trains. There is only a single 
line. I would request the hor# Minis
ter to have a double line constructed 
and also have electrification done.

From Bankura to Raina there is a 
narrow gauge line called Bankura- 
Damodar railway. It is running 
through a very backward area. I 
would request him for improvement 
of this ^ection.

I am told that from Ramganj via 
Bankura to Haldia. the survey has 
been completed. This is the shortest 
route from Raniganj to Haldia. If 
this line is constructed, coal can be 
transported to Haldia through this 
route at the cheapest rate and at the 
earliest possible time. This as a back
ward area—Bankura and Purulia dis
tricts. If this railway line is cons
tructed, then new industries can comc 
up in this backward area; it will help 
industrialisation of this backward 
area.

The Katwa-Burdwan and Kalwa- 
Ahmedpur narrow gauge lines are 
neglected. These should be looked in
to.

There is one level crossing near 
Durgapur Station. That road con
nects the G.T. Road to Bankura, Pu
rulia, Jamshedpur and Ranchi. This 
is a very important level crossing. I 
would request the Railway Ministry 
to construct a fly-over there.

It takes ten to twelve hours to go 
from Purulia via Bankura to How
rah. I am told that already a trial 
run was made with a fast train. 1 
request that one fast train be intro
duced from ?uitlria via Bankura to 
Howrah. The timings should be fixed 
in such a way that it r Itches How
rah by 10.00 a.m.

When the hon. Minister was in 
the Opposition he spoke eloquently 
about bonus for railway-ir.en; he 
said that it was a deferred wage and 
all that Now. being the Minister, be 
has forgotten that. The railwaymen 
arc agitating for this. I request him 
to do something in this regard.

Previously the hon. Minister deman* 
ded that the Railway Board should 
be abolished, it was a whitp ele
phant-----

THE MINISTER OP RAILWAYS 
(PROF. MADHU D AND A V ATE): I 
never demanded ‘aboltion’ ; I wa ited 
restructuring.

SHRI KRISHNA CHANDRA HAL- 
DER: Restructuring will not f*o, I
would request for abolition of the 
Railway Board,

Calcutta is the largest city of our 
country. Remodelling of the Howrah 
Station should be done immediately 
because a number of trains go from 
there to Delhi, Bombay and other 
places. I raised this point last year, 
but it has not yet been done.

With these words, I conclude.

MR. CHAIRMAN: Everybody is 
worried about new lines. But you 
seem to be worried about fast tranas!
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Now the Railray Minister. Before 

you start;' you will appreciate the 
anxiety of rr.any Members who want- 
ted to participate but could not. They 
come from a backward region and I 
also come from a backward region As 
Shri Haider has correctly Dut it, 
when you were in the Opposition, 
you were very sympathetic___

PROF. MADHU DANDAVAl'E: 
Sir. I also come from a backward 
area.

MR. CHAIRMAN: I know you will 
take care of your area at least: but 
don’t forget our areas.

MR. MADH*^ DANDAVATE: Mr.
Chairman, at the "very outset Ip* me 
express my gratitude to the Members 
on both sides of this House for hav
ing given broad general support not 
only to the Budget proposals but also 
to the performance of the Railways, 
in which the Railway workers have a 
great share.

Sir about 150 suggestions have been 
made and some of the important policy 
issues also have been framed in the 
course of the debate. I will try to 
concentrate on the policy issues and 
I will continue the practice of last 
year, of writing to all the Members 
who have made specific suggestions 
regarding local problems, and I will 
try to give uffiost satisfaction to the 
Members as far as possible, as in 
the past.

During the last two or three days, 
a number of Members particpated in 
the debate. Shri Qureshi, with his 
background of administrative expe
rience, tried to put forward certain 
problems regarding finances efficiency 
in operation and s° many other prob- 
lems# Then, some trade-unionists 
like Shrimati Parvathi Krishnan, 
Shri Samar Mukherjee, Shri Stpphe.n 
and others brought to bear a very 
good impression on the entire subject 
with their trade-union background 
and, as they have seen the entire 
undertaking from within, from the

point of view of the working class, 
they have also projected certain poli
cy issues. I was very happy to find 
that from the rural areas our friends 
like Shri Yamuna Prasad Shastri, 
Shri Hukuir.- Dev Narain Yadav, Shri 
Tej Pratap Singh and many others 
who are deeply rooted into the soil 
of this country in the rural areas, 
have projected the aspirations of the 
rural population regarding the Rail
ways and their functioning. I was 
also happy to find that my Xriendf 
Shri B. C. Kamble and Shri Gawai 
have projected effectively some of the 
important problems of the Scheduled 
Castes and Scheduled Tribes and they 
showed their anxiety that this prob
lem should be taken up with greater 
vigour.

Sir, one of the criticisms that was 
made by some friends including 
Shri Banatwalla was that, though the 
proposals are welcome, the Budget 
proposals lack a thrust, they lack new 
thinking and they lack a now ra
dical approach.

Let me make it very clear at the 
outset that the Budget proposals have 
been framed within certain paramet
ers of the existing financial system. 
We have a certain system ot finances 
and I must admit that this Budget has 
been framed, at this stage, within 
tlie parameters of the existing system 
of finances. But I have not. stopped 
at that. 1 am at one with some of 
the Members who suggested a radical 
change in the entire finan
cial system so that we would be 
able to construct new lines in some 
of the backward regions of the coun
try. For that, certain problem? have 
to be reviewed^ It is not very cus
tomary to sugest these changes in the 
Budget speech. Probably a conven
tional approach would have barred 
me from making concrete suggestions 
regarding changing the entire system 
of finances.

/cry  briefly, I have made sugges
tions and I would like to summarise 
them and try to spell out some of the 
details. I have suggested that th« 
entire capital structure of the Rail-
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ways ham to b« reviewed radically. 
Then, again, I have discussed the pro
blem of 'social obligations’— if some 
people leel that the term ‘social bur
dens' i& rather jarring to them. Then 
1 also discussed the problem of in
debtedness and made a certain con- 
crete suggestion regarding *he Deve
lopment Fund. Today, what is the 
position? Even though I have been 
able to estimate a surplus o£ the order 
of Rs. 89 crores at the end of this 
financial year, what will be r.h(! use 0/  
this surplus as far as developmental 
activities of the Railways are concern
ed. If we accept the old framework of 
the financial system, then what hap
pens at present is that whatever is 
the surplus that ia generated by the 
Railways with the coopera lion of the 
passengers and also of *he Railway 
employees, the entire surplus is uti
lised to wipe out a substantial por
tion of the old debts—that is, the 
debts of the Railways towaids the 
General Revenues. At present the 
surplus is completely exhausted in 
wiping out a part of the past debts 
that have accummulated because, in 
the past, Government was not able to 
meet, for a number of vears. the divi
dend obligations of the Railways t>> 
the General Revenues from the inter
nal resources of the Railways. As a 
result of that, in the past on a num
ber of occasions, the railways were 
not able to “meet tfip dividend obliga
tions to the general revenue from the 
internal resources of the railways, and  

therefore, that became a ripbt of the 
railways from the general revenues. 
That went on moving upwards and 
here are very interesting figures. In 
1973-74, the debt was Rs. 208 crores, 
in 1974-75 it went up to 379 crores. 
In 1975-76, it further went up to Us. 
460 crores. When the Janata Gov
ernment came to power, the debt 
came down in 1977-78 to 3fif?.66 crores 
and in 1978-79 we will reduce it fur
ther and we estimate that it would 
be Rs. 345 37 crores.

I would like to point out that the 
social obligations are of the order of 
Rs. 170 crores. We are spending Rs.

69 crores from our revenues because 
we are carrying a number of essen
tial commodities below cost. We are 
losing Rs. 80 crores on some coaching 
and suburban services and we are 
losing another Rs. 21 crores on uneco
nomic lines. Thus, the total social 
obligations ane of the order of Rs. 
170 croreg and they are all met from 
the internal revenues of tho railways.

I have made certain concrete pro
posals. The Finance Ministry, the 
Planning Commission, a number of 
trade unions and the Members from 
both the Houses will havo tn discuss 
them and I hope, the Members will 
come to my help. I have concretely 
suggested that rather than allowing 
the entire surplus to be utlised me
rely to neutralise or pay back a por
tion of the debts. we should be al
lowed to build up a development fund 
out of the surplus. And this fund 
should be made available for the con
struction of lines in thp backward 
areas. Only then, we will be able to 
satisfy the aspirations of the rural 
population of the country. This is a 
concrete proposal that I have made 
in my budget speech. W“ are taking 
up with the Planning Commission and 
the Finance Ministry and I am sure, 
some way can be found out as far as 
these problems are concerned.

I will now come to a very import
ant aspect to which my hon. friend 
Shri Stephen, had referred. He start
ed with a criticism in the sense that 
though the concessions given and 
whatever surpluses generated are wel
come features, yet he pointed out and 
sounded a note of warning for the 
future developments to take place. He 
said that if you look at tho gross tra
ffic earnings of the railways for the 
last several years, gradually the in
crease is decreasing No doubt, there 
is some improvement over the pre
vious years, but by satistie* h*> tried 
to point out—and these statistics are 
correct—that the increase in gross 
traffic earnings in 1975-76 as compared 
to the previous year was Rs. 358.81
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crores 'Then as'compared to the pre
vious year, the increase yx gross tra
ffic receipts m 1976 77 was As 269 
crores in 1977 78 Rs 95 5 crores and 
in 1978 79 Rs 88 25 crores He mdi 
cated that gradually the increase has 
been going down But xie i« caught 
m his own trap He onlv tried to re 
veal one aspect of the statistics 
While he has quoted the stitistics and 
shown that every year the downward 
trend in gross <_armngs 19 ina easing 
and that this year and the next year, 
the situation is likely to be as dan
gerous as in the past I would like to 
point out to him that in the past it 
appeared as if the increase was more 
but let us not forget the fact that 
when he gave aTT the past figures and 
compared them to the gross earnings 
m the previous years he forgot to tell 
the House that on every occasion 
thev had indulged m increase in fre 
lght rates and fares an das a result of 
that only thev were aWe to show a 
slight increase Howeve" +he facts 
and figures available show that m 
1973 74 thet extia revenue dup to in
crease in freight and fare was Rs 
43 20 crores and in 1974-75 it was 
Rs 136 38 crores Again we had a 
supplementary budget in which the 
increase was Rs 133 47 crores Then 
in 1975 76 it was Rs 39 crores 1976-77 
—R 87 35 crores and of course m the 
lan 1977 78 budget it is ml and 
1978 79—increase is ml Therefore 
when he tries to indicate certain 
figures to build up a case that under 
the previous government -ind under 
the previous railway administration 
there weie substantial increases m the 
gioss earnings he f01 got to mention 
the very lirportant aspect that eveiv 
time they indulged m increases in 
fares and f» eights and as a result of 
tint onlv the\ could indicate certain 
progress in the gross earnings

Wh^n I am on this pomt lei ire 
discuss the problem of new lines I 
fully stand committed to the problem 
and the perspective that not only 
from the pomt 0f view of the Rail
ways but also even from the point o f

view of the general development o£ 
the economy in backward areas, lail- 
ways have to constitute an important
infra-structure 1 nthis counrty we 
cannot judge this merely by the re
turns that are available There are 
two types of possibilities On certain 
lines the returns, might not be ade
quate But probably m ceitam lines 
there is a traffic potential and if the 
development of railways takes place 
there might be a possibility of certain 
mdustnes coming up That also has to 
be taken into account B ut to-day 
what happens7 If you look at the 
entire chaptei on new lines you will 
find only Rs 28 68 crores have been 
allocated by the Planning Commis
sion for construction of new lines 
My entire strategy has been within, 
the constraints that are there to 
achieve the maximum ipsu t Man> 
membtrs are under thp impression 
•md p irticularly new members are 
under the impression that whatever 
lines the r'nlway administration wants 
all of them can straightawav be in
cluded m the budget Lf»t »ne tell 
them that there are various layers ot 
decision‘s  We have to send then: to 
the Planning Commission have to 
go m foi the surveys we calculate 
the cost estimates and we tell them 
what exait outlay is requuea and 
looking to the total financial alloca 
tion that is av ulab e thev tr\ to fit 
them into the pirtuie and it is only 
then that certain lines are approved 
for construction Therefore the sug
gestion that wo h ive made ov< -  here 
if accepted— I am sure look ng into 
the speeches of various hon members 
trade unions and non trade unionists 
and almost all ir embers have accepted 
it—md if these surpluses aie made 
available for the development fund 
then a lot of new construction aptivi 
ties can be taken up and whalevet 
allocations are made by thf» Planninp 
Commission we can utilise them for 
these lines which are economically 
vnble and for those lines which are 
m thc developed areas as far as the > 
portion of surpluses that accrues to 
the Development Fund it ran be uti
lised in order to build up the infra
structure in the backward areas
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Within these constraints the entire
problem has to be solved. Therefore,
what we have gone is that w(~ have
taken also the States in which certain
backward areas are there anr' 1: have
tried my best to see that the conver-
sion schemes and similarly, surveys of
new lines, the location survey, the
engineering survey and construction
of the lines-all of t.hem are so dis-
tributed that almost every region in
which there are backward areas is
covered. In this country, who can
forget States like Bihar and MP in
which there are maximum number of
backward regions? Who can forget the
North-East zone in which there tile
backward regions and regions
in which there is a big chunk
of tribal population? Therefore,
what we have tried to do;" that as
far as the conversion schemes are
concerned- and as far as approved
works are concerned, we tried t·;) dis-
tribute them p.venlv. For instance.
there are certain approved workes
for which allocations are not available
=-say for Barabanki-Samastipur con-
version work. more allocations are
ma Je available. For instance, in a
region like Bihar, Barauni-Katihar-
this is the only conversion work that
has been taken: up in this Budget.
This is also in the backward area, And
as far as the new surveys are con-
ce-ned; you find Khalrlabad-Bala-
rampur and Konch Jalaun lines in Ut-
tar Pradesh and Lalitpur to Singrauli
via Khajuraho, Satna and Dows m
Madhya Pradesh and Utta- Pradesh
have alse been ordered. In addition;
preliminary engineering-cum- traffic
survey for Barwadih-Karonji line in
Bihar and Madhya Pradesh has also
been included. Similarly in: the
south, there are certain areas where
projects are being speeded up. There-
fore, whether it is a question of An-
dhra or a question of Kerala or a
question of Tamil Nadu ....

AN HON. MEMBER: What about
Agartala.

PROF. MADHU DANQAVATE: 1:
am coming to that, I want to make a
specific promise here.

1978-79-
Gent Disc.

All these areas are taken up. Let
Us come to North-East Zono which is
a very sensitive area. I have discus-
sed the matter with the Chief Minis-
ter of Tripura. I have also discussed
thte matter with the 'MPs from Tri-
pura and I assure them that in this
sensitive zone we have already re-
commended certaiI line~1 One wel-
. come feature here is that tho North-
Eastern C-ouncil has already recom-
mended certain short route railway
lines, from this, the Dhararnnagar-
Kumarghat line in Tripura has ai-
ready been included. We have been
officially informed by the Planning
Commission in respect of all the l ines
that have been submitted and recom-
mended by the North Eastern Council
which includes this particular line in
Tripura. T,hey will be discussed and
besides whatever has been allotted
here, because it is a sensitive area in'
the North East Zone, special consi-
deration will be shown Fortunately,
for this particular line in 'I'ripura, not
only the Railway Administration has
recornrr.ended bu the North East Zone
has also recommended. I, therefore as-
sure the' Chief Minister 3£ 'I'rtputa
that we willcontlnue to plead ond
press for that particular line sa that
the requirements of this important
sensitive area can be met properly,
Friends, when: I say that particular

sensitive zone, I n:ean all the lines
already recommended by the Ndrth
Eastern Council. Planning Commis-
sion will decide the prioritv. : made
a mention of the particular line be-
cause Shri Samar Mukherjej, made a
pointed reference and the Chief Mm-
istar wanted me to make a further
clarification on this very point. There-
fore, I have referred to that.
As far as the question of surplus

is concerned, the trade unionists and
others have raised a very important
issue and I join them in ,projecting
that issue once more here. RIghtly it
was pointed 'Out that we have shown
a surplus of the order of R~.65 crores.
After I presented my budget on 21-2-78
the General Budget was submitted to
this House by Shri H. M. Patp.l on:
28-2-78. -'1'liere are certain conse-
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quences 'but they will not be as alar-
ming as sorr.e Members would like to
point out. I would like to quantify
what exactly will be the burden, We
have shown actually a surplus of Rs.
65.43 crores. I would like to ••:ke·the
House mto confidence. A.• III result of
the General Budget, what will he the
additional expenditure in tf'rms of
fuel expenditure and other expendi-
ture that we will be incurring. We
have alread e made rought calculations.
Due to an excise levy on coal
we will be required to spend an
additional sum of Rs. 6.30 crores.
due to increase in excise on diesel
oil we will be required to pay
Rs. 1.94 crores more. Because
of excise levy on electricity we
will be required to pay R:;:, 6.34 crores
more and for special excise duty we
will be required to pay Rs. il crores,
The entire amount works out to Rs.
19.58 crores. This wilil be the sddi-
tional burden. But I can assure this
House, though the burden is of the
order of Rs. 19.58 crcres Cl might be
slightly erring on this side Or that
side but it will be of the order of
Rs. 20 crores), we shall make every
possible effort' to see tliat wasteful
expenditure is avoided. Without im-
posing any ban on the employment we
will be trying to find out certain
methods by which fUrther economies
will be introduced and as a result of
that we will try to cut down the ad-
ditional burden to the tune of Rs 19
crores or as much' as possible. That
will be the course that we will be
adopting.

SHRIMATI PARVATHr KRISH-
NAN (Ccirnbator e) : Did you calcu-
late dearness allowance:

PROF MADHU DANDAVATE: We
have understood you So well that I
'kept those figures ready also.

Shrimati Parvati Krishnan and a
number of others in this House had
raise j the question regarding surplus-
es that are slightly going down'. Shri
Stephen specifically made a point
that whereas we are estimating a
surplus of the order of Rs. 89.3 crores

for 1977-78, our estimate of the sur-
plus for 1978-79 is Rs. 65.43 crores.
A number of members indicated how
is it that we have not given proper
explanation as to how it has happen-
ed.

In a very brief enunciation I have
already stated as to why this surplus
is likely to come aownt You ~vill
find that as far as the traffic is con-
cerned, it is on the increase. 'When
the traffic increases we are bound to
increase our expenditure. So, work-
ing expenses were increased.

But, that apart, there are cer-tain
commitments ma'de to the staff and
they have to be fulfilled. "For instance
we had already announced in this
HOUse that a new additional Dearness
Allowance instalment would be paid
from 1st of September. This Budget
already rr.akes provision from Ist of
September upto the 31st of March.
That amount is also to be taken into
account. In addition, further instal-
ments of additfonal emoluments will
be there. Additional ·D.A. will be
there. As a result of that we find that
the entire surplus is expected to come
down from Rs. 89 crores this v=a- to
Rs. 65 crores next year. You have
what is yet to be paid, but that -rpart,
even in respect of what has been paid
that particular amount is only upt;
March. For the entire year we will
have to make payment of the D.A.
So, in view of the increased traffic and
also because of the additional burden
of the D.A. this is necessary. But for
that the "urplus would have been
much higher. That is the reason why
the surplus has come d,own to Rs. 65.43
crcres.

Then there is one very important
aspect that Mrs. Parvathi Krishnan
has raised. That is very relevant. Si:e
has been repeatedly saying that the
Minister has be-en keeping his eyes ..

SHRIMATI PARVATHr KRISH-
NAN: I did not say YOu have kept
your eye8i You have not kept 210:.11'

eyes. You claimed that YOu kept your
eyes ..
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. PROF. MADHU DANDAVATE: I
arr, going to tell you about that.

SHRIMATI PARVATHI KRISHN-
AN: Why there is no reflection in
your speech?

PROF. MADHU DANDAVA'fE: If
there is certain lacunae in t.he original
speech. I am trying to provide the
necessary information while replying.
.Iust listen to me. I want t..') point
out that she has already raised the
issue. She has raised it on a .iumber
of occasions in the Consultative C()lTI-

mittee also. Her constant conccm
has been that we have three modes ·o.f
transport, the Railways, Shipping
:md Motor Transport, and there has
not been adequate coordination. That
has been her concern! When I said
in this House that a HI-Member Com-
mittee is'' discussing various aspects 0'£
it. I said. this aspect will also be
taken note of. On that occasion, Mrs.
Parvathi Krishnan' pointed out saying.
vou must make a specific suggestion
~nd get it accepted by them. Well, I
want to point out that We have made
formal communication to the Planning
Commission and I am very
happy to inform the House
that now the Planning Commis-
sion' will not be satisfied by
merely freafing that as one of the
hems to be considered by the 19-
Member Team, but they have accept-
pd our proposal and the Planning
Commission is going to set un a sepa-
rate team exclusively to discuss and

• formulate an integrated policy bet-
ween Railways, Shipping and also
Motor Transport.
Then, there is the very important

aspect of Safety, Sir. As far as the
safety aspect isnoncerned.ff am happy
to find that sometime back when we
discussed the problem of accidents,
without adopting any sort of par-tisan
attitude, Members from both r.ic1,esof
the House rr.ade certain categcrlcal
and constructive suggestions.
We accepted a number of tho~e sug-

gestions and, we tried to implement
them. As a result: we find that as
far as the accident position is con,

1978-79-
Gent Disc.

cerned, in certain spheres, th= num-
ber of accidents has considerably de-
creased.

1;:.'10 hrs.

Firstly, let me point out to you that
from April too February, the suspected
cases of sabotage ',..rere 120. I had al-
ready informed the House in reply to
one of the questions that out of that,
eight had resulted in accidents. We
had accepted certain suggestions made
in the House and 11,000 R.P.F. men
and 14,000 gangmen were put for pat-
rolling in various railways. I am
very happy to indicate that, as a rc-
sult of this patrolling effectively dune
by our gangrnen and also by the HPF
men, after 23rd December, 'lot a pin-
gle accident had taken place dUf~ to
act of sabotage-not that the efforts
were not made-and We have been
able to detect 20 cases through the
cooperation of the patrolling n-,en' who
were able to find out 20 cases where
there was tampering with the rails,
tampering with the fish plates. Be-
cause the employees were able to do
it in time these 20 accidents were
avoided and, as a result of that, the ,
number of acciednts had come down.

While Mr. Qureshi was referring
to the accidents, he again quoted
certain statistics. Statistics is a double
edged weapon. If you try to use it
only in one particular direction,
somebody may try to use the other"
side also. And that is exactly what
has happened in the case of acci-
dents. You will find that while talk-
ing about the position of the accidents
over the last several years, you will
find taat excepting only for one par-
ticular year, the position of accidents
is not bad. In 1977-78, in the 11
months, there had been 805 accidents.
which include even a fire in a coach
-just a slipping of one wheel' of a
coach-and no death involved at all,
no injury at all. But, what we can
accidents in railway parlance, there
have been 805 accidents in 1977-78.
How do they compare with the ear-
lier accidents? In 1974-75, the num-
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ber of accidents was 847; in 1975-76
the number of accidents was 900 and

• only in 1976-77 it was 1720. Now,
there are 80'5.

SHRI G. S. MISHRA (Chhindwara)
How many persons died in the pre-
vious accidents? •

PROF. MADHU DANDAVATE:
Please excuse me. In this very
House I had given in my reply to a
question as .0 how many accidents
had taken place during the last ten
years and how many peop le had died
Therefore, I do no, want to repeat
the entire chart. I have already
given it to the House.

AN HON. MEMBER:
satisfied with this?

Are you

PROF. MADHU DANDAVATE:
You have not understood what I
have been saying. I say that I am
not satisfied even with this because
I want the number to go down and
come to a stage in which there will
be perfect safety, there will no room
for accidents at all. I am looking for
that particular ideal stage and prepa-
rations are being made. But I must
specially mention that the perfor-
manes in the last few months in this
particular direction is very hearten-
ing. There are 1300 trunk routes
Stations in this country and in 820
stations we have already completed
the process of circuiting of the track.
By 31st March, we will be completing
the circuiting of the tracks at 50
more and in 25 stations we will com-
plete the process of circuitirig from
Fouling Mark to the advanced star-
ter. The rest of the tracks will be
circuited by the year 1981. That is
the programme.

There is another aspect to which I
would like to make a reference. One
of the aspects that is responsible for
the accidents is not the failure of the
staff not because of the sabotage but
because of the material of the rails.
For the last several years, say, the last
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15 to 20 years, there has been a back-
log in: the replacerr.ent of the rails
which we call 'primary renewals of
the rail on the trunk routes'. We
have 61,000 K.M. of track; of the
16,0001K.M. of this track on the trunk
routes, 5,500 km. require immediate
primary renewal. That means they
have to be changed and if these track
are not changed what will be the
resu.tv Just as the bone undergoes a
multiple fracture, you will find the
rails also will undergo a multiple
fracture. Sometime back there were
11 multiple fractures. It happened
when the Assam Mail was running
on one of the routes. There W9.S of
course not a total derailment or
capsizernent but immediately the "i

train came to a halt. But this is a
dangerous proposition. We require in
the first five years for the primary
renewals of the track Rs. 560 crores
and for the coming year, we require
Rs. 100 crores. But, unfortunately,
we have been given only Rs. 70
crores by the Planning Commission.
I understand that there will be cer-
tain financial constraints and, as 3-

result of that, where we require Rs,
100 crores, if they give Rs 70 crores,
it will be our constant endeavour to
effect certain economies somewhere
else. We will give priority to track
renewal work so that we do not suf-
fer because of bad tracks. Therefore,
the rail track primary renewals will ~
be completed. That is one aspect.

There is another interesting thing.
I hope the House will congratulate
our scientists of R!)80 and ths
Indian Institute of Technology: I
would like the Members to go to the
Rail Bhawan and see how an aXll!
counter has been produced indigeno-
usly in this country without any com-
ponent being imported from outside
That is the contribution made by the
Indian Institute of Technology and
RDSO. We will have a number of
such axle counters. Their advantage
lies in ensuring safety. If on a par-
ticular track there is some train
which is stationary or moving and
some other train is likely to enter
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that region with the help of exle coun
ters we can find out that some train 
is already standing in that particu
lar region. They are useful in more 
than one way. There is short supply 
of wooden sleepers. If we are able to 
supplement track circuiting by axle 
counters more safety can be ensured.

Sir, we are toM that we must have 
automatic warning system. I am 
happy to indicate that we have been 
able to develop an automatic warn
ing system in which when the driver 
is moving a particular locomotive 
sometime.-, he sees that there is a 
red signal but sometimes wiu>n he is 
exhausted or absent minded he sees 
the red signal but does not take 
cognizance of that. In that situa
tion the automatic warning sys
tem with the track magnets gives 
a whistle in the locomotive. If that 
whistle is heard by the driver he 
knows that there is a red signal. 
Even if he is absent minded further 
and do**" not take note of the whis'tle 
as well there is a system that auto
matic brakes get applied. At the 
moment these systems are being ope
rated in two routes—Howrah-Burd- 
wan and Gaya-Mughalsarai. These 
two routes have been chosen 
.for an experimental tnal because we 
wanted to take high-density 'route. 
These two routes are very high den
sity routes If we succeed here, the 
success will be there on other routes 
also.

Now, Mr. Chairman, Sir. I will say 
a few words about electrification. 
Some hon’ble Members have made 
suggestions for electrification on a 
national level. Mrs. Farva4hi Krish- 
nan and others have suggested that 
m ore elect lfication  should be in tro 
duced in Tamil Nadu. Friends from 
Kerala want electrification to be in
troduced there and so also was the 
demand for electrification in the 
north. Let me make it clear that in 
terms of economies amongst all the 
three tractions that we are able to 
utilise no doubt electric traction is 
the cheapest. For instance, for 1,000

gross tonne-km., the amount that has 
to be spent on the consumption of 
coal, tha' is, steam traction is near- 
about Rs. 9. In the case of diesel 
traction it is Rs. 5 whereas in the 
case of electric traction we spend 
only Rs. 4. It is a cheaper thing but 
the snag is elsewhere. Though elec
tric traction is very very cheap, as 
far as capital investment for elec
trifying a route of one kilometre is 
concerned, it is between Rs. 10 lakhs 
to Rs. 13 lakhs .At RDSO, Lucknow, 
work is in progress to reduce this 
initial capital investment. If that is 
done, elec'riflcation can be increased 
to a great extent.

Today the portion is that as far as 
Goods Trains are concerned 22 per 
cent of the trains are run on steam 
traction; 54 per cent on diesel trac
tion and 24 per ccn t on electric trac
tion . As far as Passenger/Mail and 
Express train., are concerned, the 
figuies are 60 per cent on steam trac
tion; 20 per cent On diesel traction 
and 20 per cent on electric traction. 
It will be our constant endeavour to 
see that we are able to raise the per
centage of electrification and I am 
sure that in this process like other 
States, Tamil Nadu will not be 
neglected at all. For instance, it was 
pointed out that dieselisation of Nil- 
Riris Express should be taken up. In 
that connection, I may tell you that 
we will fix up the priorities. As for 
as the figures are concerned, I have 
said  that 54 per cent of the dieselisa
tion is in the case of goods trains and 
we have to give them priority be
cause dieselisation gives greater haul
in g  ca p acity  for our goods trains and 
therefore we have to give first pri
ority to «ood; trains But gradually 
wc will go to other trains. Therefore, 
whatever locomotives are available, 
wc will see to it that they are equi
tably utilised for dieselisation in other 
part"- of the country.

Then there was an issue raised by 
our friends from West Bengal as also 
other friends. That is regarding the
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underground railway in Calcutta. 
Here I want to remove one mis
understanding on tihe basis cf the 
facts and figures that are available. 
Firstly, it is taken for granted that 
1he co.it of the underground railway 
is of the order of Rs. 250 0 crores and 
this year we have been told that we 
would get only Rs. 11.0 crores. So 
far we have been able to spend only 
Rs. 31.0 crores. Many friend-, fiom 
West Bengal have indicated that at 
this ra te  if we try to proceed with 
the implementation of Calcutta un- 
dergiound railway, it will take con
siderable time. There is one happy 
aspect of this problem which will 
have soothing effect on our friends 
who earnestly desire that this thing 
should be completed ^oon. The cost 
of the entire project is Rs. 250 crores 
and I have got the break-up of that 
cost and fortunately I find that out 
of Rs. 250 crores, which is the total 
cost of the underground railway in 
Calcutta only, Rs 143.0 crores will 
be required for the Civil Engineering 
construction work. And for all other 
works, more expenditure will be re
quired to be incurred which can be 
taken up at a later stage. Therefore, 
ically speaking, the expenditure on 
the construction work for the under
ground railway will be Rs. 143.0 
crores only.

AN HON. MEMBER; What about 
the escalation in price?

PROF. MADHU DANDAVATE: 
Rs. 31.0 crores have already been 
•spent For the coming year, an 
amount of Rs. 11.0 crores has been 
given and we shall see to it that the 
allocation also gradually increases. 
You cannot take it for granted that 
the allocation is always increasing in 
arithmetical proportion. We can give 
more allocation. If there is an esca
lation in priccs, even for the con
struction work, which if? Rs. 143.0 
crores at present, is likely to go up: 
1 fully accept and endorse the views 
of my friends here taking into ac

count the experience of Calcutta what 
should he our approach to the under
ground railway in Delhi, Madras and 
Bombay. As far as Bombay ia con
cerned, on a number of occasions, 
Members of the Bombay Municipal 
Corporation have already said that 
“we do not want this white elephant 
in Bombay” because they are afraid 
that if such underground schemes are 
undertaken in Bombay, in that case 
the expenditure on the development 
of hinterland will not be made and 
the facilities given to the working 
class travelling in the local trainsi 
will suffer as a result of that. Public 
opinion has veered to this particular 
point that even if there is a surface 
transport, it does not matter: it can 
be rationalised; it can bo brought 
about in a more effective way and 
we need not g0 into this and the 
Railway Administration ha  ̂ already 
taken a decision that as fai as Delhi, 
Bombay and Madras are concerned, 
we will not spend on underground 
projects, but on projects which arc 
economically better and which will 
give better return and that is the 
approach that we have adopted. And 
if this monev is saved, we will have 
some additional allocations to be 
spent on the development of other 
lines.

Sir, there was a lot of discui^ion 
regarding restructuring of the Rail
way Board. There aie two aspects. 
Unfortunately tho.>-e who criticise the 
process of restructuring of the Rail
way Board concentrate cynically only 
on the size of the Railway Board. 
The leaner shape and size of the Rail
way Board is only a small aspect of 
the restructuring. I have made it 
clear. Those Members who were in 
the last Lok Sabha will bear me out, 
in every debate on Railways in which 
I had participated—and generally I 
participated every year—I was not 
one of those who wanted that the 
Railway Board should be abolished. 
Consistently, I have been saying that 
I wanted restructuring of the Rail
way Board. I was not silent on that
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poln". Even I feel that there are 
certain advantages of doing this as 
compared to the I.A.S. pattern. And 
what i3 the pat'ern? Who go to the 
Railway Board? All those who are 
in the Engineering Section, Mechani
cal Section, Operating Section, are 
working there os technicians for a
number of years. (Interruptions).

SHItl DHIRENDRANATH BASU 
(Katwa): The Divisional Superin
tendents and the General Managers 
have been vested with more powers. 
What is 1 he necessity of restructuring 
the Railway Board?

PROF. MADHU DANDAVATE: 
Thdt is one aspect; I will explain 
t-iat pomt. I have here what are the 
power-a tnat are actually devolved. 
Tin1 stiucture ot the Railway Board 
is es-entially func'ional- Technicians, 
engineers are t'icrp; they become 
Bcnerul managers; the senior among 
them become members of the Rail
way Board and the senior among 
them becomes the Chairman. Even 
in the pas' I have had no quarrel 
with that machinery of the Railway 
B»iard 1 wanted that its powers 
should be devolved and restructured. 
The lineai sue of the Railway Board 
k only one small aspect. The more 
important thing is the other thing. 
We have spelt out all the details as 
far a* administrative and financial 
powers arc concerned. The whole 
chart is nai.v We have taken ccr- 
ti.ii financial powers of the Minister 
and given them to the Board certain 
administrative and financial powers 
have been quantified £>nd they had 
been transferred from the Railway 
Board to the zonal managers. Cer
tain rower= have been transferred 
from tne zonal level to the divisional 
level And tho last exercise is al
ready beinci done. Repeatedly in 
tliis Hous^ Members from both s'des 
have put forwaid tho view ‘ hat 
merely devolving the power upto the 
zonal level is not enough; the divi
sional superintendent the structure at 
the divisional level is important. 
Past experience shows that a number

of problems at the divisional level, 
sometimes at the zonal level do not 
get settled because ultimately the 
problems had to be carried to the 
Railway Board where a decision had 
to be taken and when that percolated 
back to the divisional level, then only 
it was implemented. When we try 
to implement the devolution or 
delegation of power, in terms of the 
experience of the Members, if the 
Members point out to me that further 
devolution is necessary in respect of 
financial powers, in that case I shaU 
accept all the constructive proposals 
and we shall try to make the re
organisation and restructuring of the 
Railway Board a great success. That 
is the approach we have taken.

SHRI C. M. STEPHEN (Idukki): 
Are you sa 'isfied  with the devolution 
of powers as contemplated by the 
Administrative Reforms Commission? 
Has that taken place completely?

PROF. MADHU DANDAVATE; In 
fact I have gone ahead further. I 
have gone through the recommenda- 
tioni o f the Administrative Reforms 
Commission. They have only indi
cated that there should be devolution 
and delegation of powers; they had 
not sp elt it 0ut and we had tried to 
do it. I ran assure every Member of 
this House that any further construc
tive proposal for devolution or dele
gation of powers would be given full 
consideration. If you point out that 
those are the lacunae, we will always 
accept your proposals and see that 
the reorganised Railway Board func
tions more effectively.

AN HON MEMBER; Have the re
presentatives of Railwaymen’s union 
been associated in this?

PROF. MADHU DANDAVATE: 
There are different levels at which 
they a*’e associated. Now, who are 
the members of the Railway Board? 
They are not IAS officers brought 
from outside. They are people com
ing from various faculties; they are
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railwayman themselves; they are 
technicians, engineers and so on. 
After some time they become gene
ral managers. As far as participation 
is concerned, we have a corporate en
terprise group in which representa
tives of the recognised federations, 
representatives of the officers federa
tions, members of the Railway Board 
and the Minister are all there and 
they discuss important policy mat
ters. It was functioning at the cen
tral level and we felt that it must be 
taken down. We acepted the sug
gestions of the trade unionists. We 
have taken it even to the zonal level 
and divisional level and it is func
tioning. There is room for further 
improvement and we are trying to 
main‘ ain their participation

<tt

Mffl 3prnfrspnfo WZ3TtT 'SmTT nlt-nq< 
f t  ?

jfto T*T £T 3TPT
^rf^TT 7TFrTT t  I
3TFT % *fT >̂$1 & 5fa f, *T
f t  T̂TTT q"W 7Tpf!T FT S^TFT
wrr 7% | |

sftatf JiwrtT : s?t sprt 
w&c % n  fisn=nfr %
■?<T % fa  q-'farwV *ft
t  o t  »rf & vftj  ̂ fr fafarsr sprfn

*rfar-
TTTtft«fk ĴT^T ̂ T^PTpT pTT *FT 3TT » T ? ^

‘̂ n?r w n z  *  ^  
% f i$  w i  ^  | ?

sfto*re*pi^%: iTPT*l ’JSTT̂  s fa
f  fr*r spt^- n̂fvr̂ r 
1% f t :

PROP. MADHU DANDAVATE: 
Prof. Ma valankar and others raised a 
question and this question was raised
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by a number o f States alao, including 
Gujarat, Bengal, Punjab and Hary*na. 
For some time there was a little dis
location as far a$ the allocation of 
wagons is concerned in the case of 
salt, coal and some other raw mate
rials. Firstly, we have given clear 
instructions that top priority should 
be given to the movement of coal, 
foodgrains, salt and all these require
ments because in that case, a lot of 
dislocation takes place. For some
time, there was a little dislocation. 
But those who had complained to us 
have already written that now to a 
very great extent the problem has 
been solved. The difficulty is this. 
Some indu-.trialists come to us and 
tell that the coal is being released 
but our wagons are not available, 
th e y  go -and meet the Energy Minis
ter and sav that the wagons are 
available, but the coal is not being 
released. Only when th e  Energy 
Minister and the Railway Minister 
meet toge'her m the Cabinet meeting 
and exchange notes, they come to 
know what exactly m happening and 
theiefore, only after the coordination, 
we come to know what are the facts. 
We have asked all the persons con
cerned and all the Governments con
cerned about this problem. I have 
received only yesterday a letter from 
a Punjab Minister that to a very 
great extent the problem has been 
solved Similarly in the case of salt, 
as far as the small manufacturers are 
concerned, due to some order that 
was prevalent in the past, some diffi
culty was created and that order has 
been withdrawn and as a result of 
that the small manufacturer? of salt 
will not suffer at all.

PROF. P. G. MAVALANKAR 
(Gandhinagar): Why don’t you let
the coordination percolate downwards 
from the Cabinet so that there is 
more coordination?

PROF.* MADHU DANDAVATE: 
Our friends. Mr. B. C. Kamble and 
a number of others have made certain 
references to the, problems of the 
Scheduled Castes and Scheduled Tri
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bes and backward classes. I am very 
much aware of it. I must tell you 
frankly that as far as this question is 
concerned, I would very much like 
the Trade Unionists to help me in this 
respect. There is a statutory provi
sion for reservation for the Schedul
ed Castes and Scheduled Tribes and 
I am very proud to say that as far as 
the shortfalls arc concerned, they are 
the least in the Railways. But even, 
then, I am not sa isfied. 1 would like 
to point out our difficulty to the 
House. Whenever we go to certain 
industrial centres in the Railways, 
and meet certain trade unionists—I 
do not blame the top leadership of 
the trade unions- but some local 
trade unionists come to us and say: 
“ If you give this prefeiential oppor
tunity to the Scheduled Castes and 
Scheduled Tribes, then m that case 
our promo110ns and seniority are 
lost ” To them my reply is. those 
who have lost Social seniority for 
thousands of yeais we will have to 
make up for that backlog and there- 
fore, this preferential treatment will 
have to be given. Therefore, on this 
issue, our Ministry will not budge 
even an inch. Whatever statutory 
provisions are there, they have to be 
complied with.

Sometimes when the Scheduled 
Caste Candida* es ecme for specific 
jobs, their performance may not be 
good. But we do not want them to 
be deprived of the job. We have 
opened training centres, where they 
can equip themselves better and give 
better performance. As far as the 
performance is concerned, the per
centage of marks that is fixed for the 
Scheduled Cartes and Scheduled Tri
bes is lower as compared to others. 
So, we will take care of that parti
cular aspect and try to solve the 
problem.

AN HON. MEMBER: What about
minority community?

PROF. MADHU DANDAVATE: 
As far as the minority community is

concerned, there is no statutory pro
vision. But you can rest assured that 
with my spirit of secularism I shall 
not allow the minorities to suffer only 
because they belong to the minority 
community. It is a solemn assurance 
that I would like to give to the Mem
bers of this House.

AN HON. MEMBER: What about
economically backward people?

PROF. MADHU DANDAVATE: 
That is a different aspect. Do not 
mix it up.

SHRIMATI PARVATHI KRISH- 
NAN; Do not forget women in the 
process.

PROF. MADHU DANDAVATE: 
Not at all. 1 hope, Styimati Parvathi 
does not want women to be described 
as backward classes.

SHRIMATI PARVATHI KRISH- 
NAN: I am not saying this in a light
vein, because recently when I had 
been to Guntakal theie are women 
ELRs who have been refused to be 
givm w o rk  and they weie told by 
the DEN: “Since you are getting
equal pay for equal work, what ad
vantage is there for me. Therefore, 
I will not give you work” That is 
why, I say, do not neglect women be
cause theie arc a large number of 
women and this problem is coming 
up.

MR. CHAIRMAN: Madam, you
must be happy that he has now post
ed all women at the counters also.

PROF. MADHU DANDAVATE: I
fully share the sentiments of Shri- 
matj Parvathi Krishnan Actually for 
taking a sympathetic a'tjtude towards 
women, I am in the dock.

SHRIMATI PARVATHI KRISH
NAN: 5V per cent of tljp population 
will be supporting the Minister on 
this.
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PROF. MADHU DANDAVATE: I 
am not referring t© this. For having 
adopted this attitude, I have started 
getting letters from the male mem
bers of the Railway establishment, 
which say that I am doing injustice 
to them. I wish to make this clear: 
while our experience shows that 
wherever women are posted at vari
ous counters, the malpractices are 
comparatively less, I don’t want to 
cast any aspersion on the male spe
cies; but thi.> is a fact. And only that 
1 indicated in my speech. (Interrup
tions).

MR. CHAIRMAN; Time is very 
limited. The Minister has to conclude 
his speech.

PROF. MADHU DANDAVATE; At 
3 30. the Private Members’ Business 
is to start. As far as the problems 
of the staff are concerned, a number 
of issuer are tnken up. Firstly, there 
is the question of recognition. A 
number oi trade unions have said 
that this matter must be settled once 
and for all. In regard to those who 
have been enjoying he status of reco
gnition for some vears, we need not 
take it for granted that the same re
cognition will continue And, there
fore. a draft bill has been prepared; 
i.e.. the Industrial Relations Bill. It 
is being circula'ed. The viewpoint 
of the Opposition will be ascertained; 
and once it is pushed through, it will 
be possible for us to sep that if the 
sole Bargaining Agency is to be fix
ed up nn the* ballnt of the workers, 
it i3 done And it will be done in 
cooperation with all the unions, with 
the neeessa-y *afec nrd* which >’Ome 
of the unions have suggested.

SHRIMATI PARVATHI KRISH- 
NAN: Where is it being circulated?

PROF. MADHU DANDAVATE. It 
will he circulated. The draft is ready, 
on a number t'f  r,>C'a^ntis, some'imes 
in a cyn-cal vo:n and sometimes by 
way of criticism, it has been pointed 
out that we have not been able to 
do justice to the workers. I am my
self aware of the fact that there are

a number of problems that remain 
to be settled as yet; but at the same 
time, I wish to point out that we have 
been here only for eleven months. 
But I very proudly claim that the 
number of issues that we have settled 
and tackled in 11 months is more than 
what others have settled in the course 
of five years. That list I have already 
given. I am not satisfied. For instance, 
for 125 years, the lowest of the low 
in the Indian Railways, viz.. Class IV 
employees, had no selection grade. 
With one stroke of the pen, we have 
seen to it that 50,000 Class IV men in 
the Railways arc given selection grade. 
Certain grades have been given lor the 
Firemen. All fhc  unions unanimously 
have been demanding in this House, 
that as far as commissioned Bearers 
are concerned, they must b*; converted 
into regular employees. We have ac
cepted it 100 per cent; and the process 
has already begun. There are some 
problems like casual workers; and 
there are a number of problems. We 
are attending to them. The difficulty 
is that it is a very ticklish issue When 
the decasualization takes place, the 
problem will be finally settled. But till 
that time, we have given instruction® 
to the general managers that whenever 
casual workers are taken for a parti
cular constructional and seasonal job. 
when that job is over after 1, 2, 3 or 4 
ye^rs, when some other construction 
work is to be started in the vicinity 
of that place, priority should be given 
to those casual workers who worked 
in the first construction work; and 
then only outsiders should be taken, 
But, there again, new regional tensions 
are coming up. In one place, if some 
casual workers were working for some 
year;, when seasonal work starts we 
transfer these casual workers there. 
People from that area have picked up 
a new agitation; and party members 
—members belonging to the same 
party here—say that these people 
should be put there. And the parties 
in the local regions say that the loca} 
population must get those jobs. 
Therefore, they say: “Don’t bring in
those casual workers.” We have to 
settle the matter.
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SHRI M. KALYANASUNDARAM
(Tiruchirapalli): There are casual

labourers in regular service like Loco 
Shed and Permanent Way Gangmen. 
H ie nature of work is not seasonal: 
it is not casual. There are 3 lakhs of 
such casual labourers. What about 
their position?

PROP MADHU DANDAVATE: I 
have answered that question some 
time back. I will repeat it, because it 
is a solemn assurance. Wherever we 
have such casual workers of Ions 
standing it has been our categorical 
instruction: ‘Try to absorb them in
the jobs and make them temporary 
and let us come to a stage where they 
will be absorbed.” That process has 
already started at quite a number of 
places.

The problem of the .1 amalpur work
shop was raised. I want to give a very
happy news. T had sat with the tech
nicians and experts of the Jamalpur 
workshop, trade unions and some of 
the MPs of that area. And we have 
evolved a scheme. I have pointed out 
by facts and figures how the traction 
î  shifting from steam one to diesel 
and electric ones. When that happens, 
outmoded modes of produclion have 
to go; and, therefore, the rolling mill 
has to be dosed down, because there 
is no room for steam locomotives and 
other equipments. But in order to
sec that because steam traction is 
Roing away and dieselization is tak
ing place due to our rationalization, 
workers, do not suffer, we have ap
proached the World Bank; and we ai’c 
getting a financial sanction for the 
iiiodeaii^aticm of various workshop-s; 
and the Jamalpur workshop will be 
the first on our list, where this mod
ernization wJll b fc’ ouLht about. 
Therefore, the problem of unemploy
ment will be solved.

Then there is the ticklish problem, 
the question of bonus. I want to re
peat, it is not that I am saying it only 
now. I made the first statement even 
before the Bhoothalingam Com
mittee was formed, that we will try 
3963 LS—11

to delink the other points from the 
bonus issue. As far as bonus is con
cerned, we are solving the problem 
in phases. The first phase was to re
introduce the old pre-Emergency
Bonus Act. That has already been 
done. Those who are not covered by 
the old Bonus Act, their problem will 
be taken up after in-depth studies of 
wages-income-prices. That work has 
been undertaken by the Bhoothalin
gam Committee. Some people may 
find fault with the Bhoothalingam 
Committee. We are awaiting the find
ings of the Bhoothalingam Committee 
-----(Interruptions)

SHRI SAUGATA ROY (Barrack- 
pore); We call it Bhooth-----(Inter
ruptions)

PROP. MADHU DANDAVATE: 
When hon. Members were speaking, 
I listened to them very patiently. I 
expect the same courtesy.

I would like to make it very clear 
privilege becomes an eye-sore in the 
Bhoothalingam Committee, it need 
not be taken for granted that all the 
recommendations will be accepted by 
us. We will examine every recom
mendation of the Bhoothalingam 
Committee in depth, and on the basis 
of their findings, our experience about 
the working class and the general ap
proach. of the Members of Parlia
ment we will be able to formulate 
our attitude. That will be our apro- 
ach, as far as the problem of bonus 
is concerned.

I have not referred to individual 
cases. I have formulated the broad 
policies, Regarding the individual 
points I will write to individual 
Members.

In 1947 our foreign dependence was
00 per cent. Today we are proud that 
our technicians have reduced our de
pendence on foreign countries to 7 per 
cent.

MR. CHAIRMAN,: Please conclude 
your speech. There is the Private 
Members’ Business.
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SHBI HAM VISHNU KAMATH 
(Hosh*nf*b«d): H« may conclude on 
Monday,

PROP. MADHU DANDAVATE 
Alter this there is the discussion on 
the Demands, when you get an ad
ditional opportunity

1 will conclude by paying my comp
liments to th* railway workers and 
among them I include the officers, 
technicians, engineers, and men of the 
managerial cadre We have taken 
certain steps which will take away 
certain privileges of the officers Some 
o f them may feel hurt Our attitude 
is not to hurt anyone, our attitude is> 
only to create a situation in which no 
privilege becomes an eye-sore in the 
eyes of the lower cadres of the rail
way employees or the general public 
That is all what we have done We 
will continue to take into account 
their legitimate demands For instan
ce, we have already created a sep
arate Directorate for gazetted officers 
We have already appointed a Di
rector We are already reviewing the 
entire question All the legitimate 
demands, whether they belong to 
Class IV, HI, n  or I, will be gone into 
with the co-operation of all who are 
interested m the welfare of the rail
ways

MR. CHAIRMAN,1 The 4ue*&*ftr is:

“That this House do agree with 
the Thirteenth Report of the Com* 
mittee on Private Members’ Bills 
and Resolutions presented to the 
House on the 8th March, 1978.”

The motion was adopted.

15.35] hrs

CONSTITUTION (AMENDMENT) 
BILL

(Amendment of Eighth Schedule)

SHRI C K CHANDRAPPAN (Can- 
nanore) I beg to move for leave to 
introduce a Bill furthei to amend the 
Constitution of India

MR CHAIRMAN The question is
“That leave be granted to intio- 

duce a Bill further to amend the 
Constitution of India ”

The motion was adopted

SHRI C K CHANDRAPPAN I 
introduce the Bill

15 36 hrs

15 35 hrs.

COMMITTEE ON PRIVATE MEM
BERS' BILLS AND RESOLUTIONS

T hirteenth  R eport

SHRI YADAVENDRA DUTT (Jaun- 
pur) 1 beg to move

“That this House do agree with 
the Thirteenth Report of the Com
mittee on Private Members’ Bills 
and hesolutions presented to the 
House on the 8th March, 1978”

FACTORIES (AMENDMENT) BILL 
(Amendment of section 2)

SHRI K RAMAMURTHY 'Dharma- 
pun) I beg to move for leave to in
troduce a Bill further to amend the 
Factories Act 1948

MR CHAIRMAN The question ib
That leave be granted to in

troduce a Bill further to amend the 
Factories Act, 1948”

The motion was adopted

SHRI K RAMAMURTHY I intro
duce the Bill


